TR &, §.ue.- 33004/99 REGD. No. D. L.-33004/99

Che Gazette of India

Ir.50.-21.Te1.-31.-23062026-273754
CG-DL -E-23062026-273754

SFATYTIOT
EXTRAORDINARY

qAWT |—EU8 2
PART |—Section 2

TR & THTIAT
PUBLISHED BY AUTHORITY

g 31] & faeefY, HTerETT, 7 23, 2026/3T9TE 2, 1948
No. 31] NEW DELHI, TUESDAY, JUNE 23, 2026/ASHADHA 2, 1948

fafer sfix = =
(Fafer = fawm)
e
e fawett, 23 S, 2026
H. . F-11013/5/2023--A1A%/5.96751.—reeqfa, Faferfed awa & sy AgmieieeT

T & =999 <A aed & o steafea arfat & fi= af i afafi=e sata v smrer sreen T, S ot
Te 2, % for O Rgeh #7q € |
(F)  30.06.2026 & THTt
(i) T gITHTr AT, T
(i) o oA, deFeHA
(i) AT T AT
(@)  01.07.2026 & TATAT
(i) o Forrmshia =it
(i) o F.UH. T

HTEE FL07 YT, I qi=a

4644 G1/2026 1)



2 THE GAZETTE OF INDIA : EXTRAORDINARY [PART I—SEC. 2]

MINISTRY OF LAW AND JUSTICE
(Department of Legal Affairs)
NOTIFICATION
New Delhi, the 23rd June, 2026
F. No. J-11013/5/2023-Judicial/E.96751.—The President is pleased to re-appoint following
Additional Solicitors General of India for Supreme Court of India, for a further period of three years with
effect from the dates mentioned or until further orders, whichever is earlier:
(A) With effect from 30.06.2026:
() Shri Suryaprakash V. Raju
(i) Shri N. Venkataraman
(iii) Ms. Aishwarya Bhati
(B) With effect from 01.07.2026:
Q) Shri Vikramjit Banerjee
(i) Shri K. M. Nataraj
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